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 COURT NO.3  
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. W.P.(C) 2844/2017 BLS INTERNATIONAL SERVICES KARAN LUTHRA 
LTD. RAJESH GOGNA
VS. UNION OF INDIA & ANR. RAGHVENDRA M. BAJAJ

COURT NO.33     
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M

1. W.P.(C) 4086/2013 SUVASINI CHARITABLE TRUST PUNEET AGRAWAL 
   CM APPL. 9620/2013 VS. GOVERNMENT OF NCT OF DELHI DEEPAK ANAND

& ANR. ABHISHEK BOOB
SATYAKAM

2. W.P.(c) 2106/2015 ARISE INDIA LIMITED RUCHIR BHATIA, 
VS. COMMISSIONER OF TRADE & GAURAV KHETRAPAL
TAXES, DELHI AND ORS. SATYAKAM

3. W.P.(c) 2383/2015 VINAYAK TREXIM RAJESH MAHANA
VS. GOVERNMENT OF NCT OF DELHI SATYAKAM
THROUGH SECY. (FINANCE) & ORS.

4. W.P.(c) 4904/2015 K.R. ANAND RAJESH MAHANA
VS. GOVERNMENT OF NCT OF DELHI SATYAKAM
& ORS.

5. W.P.(c) 10708/2015 APARICI CERAMICA RUCHIR BHATIA
VS. COMMISSIONER OF TRADE & GAURAV KHETRAPAL
TAXES, DELHI AND ORS. SATYAKAM

6. W.P.(c) 4573/2016 ARUN JAIN (HUF) RAJESH JAIN
VS. THE COMMISSIONER, VALUE VIRAG TIWARI
ADDED TAX SATYAKAM
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7. W.P.(c) 4574/2016 ARUN JAIN (HUF) RAJESH JAIN
VS. THE COMMISSIONER, VALUE VIRAG TIWARI
ADDED TAX SATYAKAM

8. W.P.(c) 4704/2016 ARUN JAIN (HUF) RAJESH JAIN
VS. THE COMMISSIONER, VALUE VIRAG TIWARI
ADDED TAX SATYAKAM

9. W.P.(c) 4709/2016 ARUN JAIN (HUF) RAJESH JAIN
VS. THE COMMISSIONER, VALUE VIRAG TIWARI
ADDED TAX SATYAKAM

10. W.P.(c) 4710/2016 ARUN JAIN (HUF) RAJESH JAIN
VS. THE COMMISSIONER, VALUE VIRAG TIWARI
ADDED TAX SATYAKAM

11. W.P.(c) 4713/2016 ARUN JAIN (HUF) RAJESH JAIN
    CM APPL. 19649/2016 VS. THE COMMISSIONER, VALUE VIRAG TIWARI

ADDED TAX SATYAKAM

12. W.P.(c) 4714/2016 ARUN JAIN (HUF) RAJESH JAIN
VS. THE COMMISSIONER, VALUE VIRAG TIWARI
ADDED TAX SATYAKAM

13. W.P.(c) 4788/2016 ARUN JAIN (HUF) RAJESH JAIN
VS. THE COMMISSIONER, VALUE VIRAG TIWARI
ADDED TAX SATYAKAM

14. W.P.(c) 6583/2016 DAMSON TECHNOLOGIES PVT. LTD. RAJ K. BATRA
    CM APPL. 26973/2016 VS. COMMISSIONER OF TRADE SATYAKAM

& TAXES, DELHI AND ANR.

15. W.P.(c) 11846/2016 SOLVOCHEM RAJ K. BATRA
    CM APPL. 46676/2016 VS. COMMISSIONER OF TRADE ANUJ AGGARWAL

& TAXES, DELHI AND ANR. DOBOSHREE MUKHERJEE

16. W.P.(c) 6804/2017 M/S MEENU TRADING CO. PUNEET RAI
VS. COMMISSIONER OF TRADE VARUN NISCHAL
& TAXES, DELHI AND ANR.

17. W.P.(c) 7388/2017 MOHAN POLYMERS VASDEV LALWANI,ROHIT GAUTAM
VS. COMMISSIONER OF VAT & ANR. RAHUL GUPTA

VARUN NISCHAL

18. W.P.(c) 6093/2017 ON QUEST MERCHANDISING INDIA RAJESH MAHANA
    CM APPL. 25293/2017 PVT. LTD. ANUJ AGGARWAL

VS. GOVERNMENT OF NCT OF DELHI DEBOSHEE MUKHERJEE
& ORS.
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COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M

1. W.P.(C) 6277/2016 MAYAR HEALTH RESORTS ANIL SAPRA, MANJULA GANDHI 
   CM APPL. 25652/2016 LIMITED ADITYA KAPOOR, SARTHAK, 
   CM APPL. 31138/2016 VS. INDIAN TOURSIM PIYUSHA SINGH, SHIVANSHU KUMAR
   CM APPL. 11475/2017 DEVELOPMENT CORPORATION JAIDEEP SINGH, KARTIK BHARDWAJ

RAVI SIKRI, SHWETA BHARTI
NEELESH SINHA, ANAMIKA DUBEY
RAVI THAKUR 

COURT NO.31  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M

1. BAIL APPN. 1812/2017 SANGITA DEVI KAMLESH KUMAR MISHRA
VS. STATE NCT OF MUKESH KUMAR
DELHI

2. BAIL APPN.1639/2017 JAVED ALI YOGESH SHARMA
VS. STATE ANITA ABHRAHAM

HIGH COURT OF DELHI                            
25TH OCTOBER,2017                     REGISTRAR (LISTING)



26/10/2017                             FOR PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)

                 COURT NO. 19 
                         HON'BLE MR. JUSTICE YOGESH KHANNA

    FOR PRONOUNCEMENT OF JUDGEMENT
1.  CO.PET. 220/2015          JVG FINANCE LTD. (IN LIQN.)  OFFICIAL LIQUIDATOR          
    CO.APPL. 1063/2015        Vs. JVG FINANCING AND        SHAILENDRA SINGH,D BHATTACHARYA 
    CO.APPL. 1064/2015        SERVICES LIMITED             SWATI SETIA 
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